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Application under Section 19 of the Administratiﬁe

Tribunals act, 1985 praying that J.I’l the circumstances stated thereln

the Tribunal will be plessed to :
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ORIGINAL APPLICATION NO.413 of 1887

(ORDERS OF THE TRIBUNAL)

The applican? in this-case ;s a Junior Typi;t‘\s\\{;\
working in the office of Senior Divisional Enéineer, | -
Sguth Central Railway, Uijayauaﬁa. Iﬁ this application,
she guastions the orderloF reuersio? dated 3-4-1887
Fromlthe post of SEH;DI Typist to that of a Junior

i

Typiét. She conﬁends fhat gha was reDatréated F;om
the clerical chdre to her pg:ent cadre as Junior Tfpist
at hsr o paquest'under Orders dateﬁ 10-11-1983Yand
this has been reviewed and her seniority has beej

reFixéd with effegt from the date shé was ravserted

as Typist,

2, e have heard the Learnsd Counsel for the
applicant, #Mr, M.Y,K. Moorthy and Mr. N.R.Devaraj,

Standing Counsel for the Railways,

3. It iz evident from the Order dated 3-4-1987

that the épplicant has been revertsed after refixing

her senjority without issus of a notice and consider-

ing her objections and explanations, i?vany, The

cantd, .2



- papge two -
The said order is liable to be set aside on this

account alone. Accordingly, we set aside the Order -

»

dated 3-4-1987. UWe further direct :¢oy the raspord ents

to issue a notice to tha applicant, consider the

objections/explanations, if any, to be submitted
by the applicant, . before reducing her in the

seniority list,.

4. With these directions, the application 1is

‘disposed of at the admission stage itself.

{dictated in open Court)
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(B.N.JAYAS IMHA) (D.SURYA RAD)- |
Vice-Chairman Member {Judl.)

st July, 1987.
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